CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR SENCH,JARALPUR

Original application No. 646 of 1998
Jabalpur, this the 8th gay of July, 2003.

Hon'ble Mr. D.C. Verma, Vice Chairman (Judicial)
Hon'ble Mr. A.K. Bhatt, Administrative Member

Shri Kandhilal,

S/o shri Heeralal,

aged about 37 years,

R/o I.c.c. malwar Lines,
House No. 103/9, Gora Bazar,

Jabalpur. AFPLICANT
(By Advocate - Shri Mr. s. paul)

VERSUS
1. Union of India

throucgh its Secretary,
Ministry of Defence,
New Delhi.

2. General officer, Commanding,
Madhya Pradesh,

Jabalpur. '

3. Brigadier Cfficer-in-Charge,
Records, Corps of Military Police,
Bangalore.

4. Commanding Officer,

I'IOP -F’a & C Area’
Provest Unit,
Jabalpur.

5 Second in Command i.e. 2 I.C.
M.P. B & C Area,
Provest Unit,
Jabalpur. RESFONDENTS

(By Advocate - None)
O R DZ=ER (ORAL)

Per D.C. Verma, Vice Chairman (dydiciazl) -

The applicant has filed this oa claiming retiral
dues w.e.f. 14.3.96. The OA was fileq in the year 1998
and the respondent filed their reply also, in the same
year. 1In the reply, the respondents feffered to Rule
40_of the Pension Rule ang submitted that letter dated
and 10.9.98

28 .8.98/has been referred to the competent authority for

appropriate orders. Under the clrcumstance, in absence

2



applicant during the pendency of thig OA.

with the case., ConSequently, we, at this Stage decige

the 0A without granting any relief ang by giving a

3. The 0a stangs decideq accordingly. cost easy.
l . ,l ' (( : Y e '
(A.K. Bhatt) (D.C. Verms)
Administratiye (1) Vice Chairman (7)
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